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NHRC, India announces the 10 winners of its online Human Rights Quiz-2026 organised ahead of its 33rd
Foundation Day in collaboration with MyGov
By: Odisha Diary Bureau Date: October 19, 2026

The National Human Rights Commission has announced the 10 winners of its online 'Human Rights Quiz-2026:
Celebrating Life, Liberty, Equality and Dignity'. It was organised in collaboration with MyGov from 1st September
to 10th October 2026 in the run-up to its 33rd Foundation Day. The quiz sought to engage everyone in learning
about human rights, the Protection of Human Rights Act (PHRA), 1993 and the functions, powers and duties of the
NHRC in promoting and protecting human rights across the country.

The 1st prize of Rs.15,000/- has been won by Ms. Aarti Mahajan. The 2nd prize of Rs.10,000/- has been won by Ms.
Ritika and the 3rd prize of Rs.5,000/- has gone to Ms. Tooba Benazeer. The seven consolation prizes of Rs.2,000/-
each have gone to Shri Aditya Gupta, Shri Tarun, Shri Rani Mandal, Shri Basant Kumar Mahato, Shri Likhth Kumar
A and Ms. Deepika Madasu.

The quiz saw participation from all States and Union Territories (UTs) of the country. It attracted 1,67,127 views
with 26,459 submissions. Out of them, most submissions were in the age group of 18-24. Uttar Pradesh,
Maharashtra and Tamil Nadu topped the state-wise participation. 5,753 participants secured 15 out of 15 score, of
which the 10 winners were decided by a draw of lots by the MyGov team as per the terms and conditions of the
quiz. Participants were required to answer a maximum of 15 questions within 300 seconds.
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“Sanatani families should withdraw children from Christian convents and madrasas”:BJP MLA appeals on
Facebook, says it is in society's interest
Bhopal16 hours ago

BJP MLA Umakant Sharma has appealed to Sanatani families to withdraw their children from schools following the
Christian convent tradition and from Muslim madrasas. The Sironj MLA made the appeal in a Facebook post.

What did the MLA write in his Facebook post?

Sironj BJP MLA Umakant Sharma wrote in his post, “True Sanatani brothers, mothers and sisters should
immediately withdraw their children from schools following the Christian convent tradition. Likewise, if they are
studying in a Muslim madrasa, they should withdraw them from there too. This is in the interest of society.” In his
appeal, the MLA called for children to be withdrawn from both convent schools and madrasas. He linked the
appeal to the interests of society. However, the post did not name any particular school or madrasa.

Meanwhile, in Sironj in Vidisha district, operators of 11 madrasas have applied to the School Education
Department to close the institutions because of the low number of students. Priyank Kanoongo, a member of the
National Human Rights Commission, has shared a letter regarding this on social media.

Applications to close 11 madrasas

In Sironj in Vidisha district, operators of 11 madrasas have applied to the School Education Department to close
them because of the low number of students. The Janpad Education Centre (Sarva Shiksha Abhiyan), Sironj, has
written to the District Education Centre asking that these institutions be recorded as closed on Education Portal
3.0 and the UDISE portal. The letter states that the operators of the madrasas included in the list had applied to
close the institutions because of the low number of students. The names of all 11 madrasas and their UDISE
identification numbers are also recorded in the letter. According to the available document, the process of
recording the madrasas as closed was initiated after the operators submitted their applications. The letter asks
that these institutions be recorded as closed on the portal.

Kanungo claims: Hindu children were also studying in madrasas

National Human Rights Commission member Priyank Kanungo shared the letter on social media and wrote,
“Good news! In my home district of Vidisha, Madhya Pradesh, action has been taken to close 11 madrasas over
the past year. There were also cases of Hindu children being kept in madrasas in Vidisha.” Kanungo claimed that
the district administration had conducted an awareness campaign on school education and ensured compliance
with the Right to Education Act (RTE). According to him, this enabled the children to enrol in regular schools,
leaving the madrasas empty. Congratulating the district collector and the Education Department, he said this
would ensure that children received their rights and stop taxpayers' money from being wasted. However,
Kanungo's social media post does not provide separate details of the number of Hindu children, their admissions,
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or the closure status of each of the 11 madrasas included in the list. The available departmental letter states that
applications were submitted by the institutions' operators to have them closed.
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NHRC Announces 10 Winners of Human Rights Quiz 2026; Check the Full List Here

Organised with MyGov ahead of the National Human Rights Commission’s 33rd Foundation Day, the quiz
attracted 26,459 submissions, with participants aged 18-24 forming the largest group.

ByHimanshi Published on: 19 Oct 2026 3:30 PM

The National Human Rights Commission (NHRC) has announced the 10 winners of its online Human Rights Quiz
2026, titled Celebrating Life, Liberty, Equality and Dignity. Organised in collaboration with MyGov from September
1 to October 10, 2026, the quiz aimed to raise awareness about human rights, the Protection of Human Rights Act
(PHRA), 1993, and the NHRC's role in safeguarding fundamental rights. The initiative was organised ahead of the
commission’s 33rd Foundation Day and received participation from all states and Union Territories across India.
NHRC Human Rights Quiz 2026: Check the Winners List

The winners were selected from participants who achieved a perfect score of 15 out of 15. According to the NHRC,
5,753 participants secured full marks, and the 10 winners were chosen through a draw of lots conducted by the
MyGov team in accordance with the quiz's terms and conditions. The prize winners are:

First prize - ¥15,000: Aarti Mahajan

Second prize - ¥10,000: Ritika

Third prize - ¥5,000: Tooba Benazeer

Consolation prize - 2,000 each: Aditya Gupta, Tarun, Rani Mandal, Basant Kumar Mahato, Likhth Kumar A and
Deepika Madasu

The seven consolation prize winners will each receive ¥2,000.
Quiz Records 26,459 Submissions Nationwide

The online quiz received 1,67,127 views and 26,459 submissions, reflecting participation from across the country.
Participants aged 18-24 accounted for the largest share of submissions, highlighting the engagement of young
people with human rights awareness. Uttar Pradesh, Maharashtra and Tamil Nadu emerged as the leading states
in terms of participation. Participants had to answer a maximum of 15 questions within 300 seconds. The quiz
tested their understanding of human rights principles, the legal framework governing their protection and the
responsibilities of the NHRC.

Quiz Highlights Human Rights Awareness
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The NHRC organised the initiative to encourage citizens to understand the importance of life, liberty, equality and
dignity. The Protection of Human Rights Act, 1993, provides the statutory framework for the constitution and
functioning of the NHRC and State Human Rights Commissions. Through public awareness initiatives such as
online quizzes, the commission seeks to familiarise citizens with their rights and the institutions responsible for
promoting and protecting them.
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NHRC Takes Note Of 'Exclusion' Of Odisha Tribal Families From Welfare Schemes For Want Of Aadhaar

n a speaking order issued Monday, the commission has sought an action taken report over the matter within four
weeks.

By ETV Bharat English Team
Published : October 19, 2026 at 6:59 PM IST

New Delhi: The National Human Rights Commission (NHRC) has taken cognisance of alleged exclusion of tribal
families from government welfare schemes in Odisha's Sambalpur due to Aadhaar-related documentation
constraints. In a speaking order issued on Monday, October 19, 2026, the commission sought an Action Taken
Report (ATR) from the authorities over the matter within four weeks. The authorities directed by the NHRC to file
the ATR include Odisha Chief Secretary, District Magistrate Sambalpur and Chief Executive Officer, Unique
Identification Authority of India (UIDAI). Unlike routine orders, the speaking order by the commission to top
bureaucrats gives urgency to the matter. The notice by the NHRC comes in response to a complaint by a
Hyderabad-based advocate Yennam Balachander Reddy. The complaint filed on January 30 this year highlights the
difficulties faced by tribal families in accessing essential benefits relating to food, education, healthcare and
housing because of Aadhaar documentation barriers and administrative “inaction”.

In January this year, ETV Bharat had exclusively reported the difficulties faced by more than 200 tribal people from
over 25 families living behind the Jamankira police station in Sambalpur district over Aadhaar-related constraints.
The report highlighted how the lack of Aadhaar had pushed the community into living a life of deprivation. Since
most children were born at home, not in hospitals, none has formal birth records, a prerequisite now to have
Aadhaar enrolment. Ironically though, many adults possess voter ID cards, but Aadhaar, now essential for welfare
access, remains out of reach.

Primarily belonging to the Sabar tribal community, the families in Sambalpur migrated from Bihar decades ago
and lived a nomadic life before settling in Jamankira. For years, they have sustained by collecting and selling forest
produce like honey, wood, and leaves. They neither have their own land nor other property forcing them to reside
in make shift houses on government land.
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Nashik: NHRC Seeks Report On Groundwater Pollution In Dattanagar Within Two Weeks

According to media reports, chemicals allegedly released from factories in the nearby industrial zone have
contaminated the groundwater. The commission stated that if the reports were substantiated, the situation would
constitute a serious violation of human rights

Prashant NikaleUpdated: Monday, October 19, 2026, 07:11 PM IST

Nashik: The National Human Rights Commission (NHRC) has taken suo motu cognisance of groundwater pollution
in the Dattanagar area near the Ambad Maharashtra Industrial Development Corporation (MIDC) industrial estate
on the outskirts of Nashik city. The commission has directed Maharashtra Chief Secretary Rajesh Agarwal to
submit a detailed report within two weeks. It has also sought observations from the Maharashtra Pollution
Control Board (MPCB) on the matter.

Hundreds of residents in Dattanagar and surrounding areas have reported that water from their borewells has
turned yellowish. They have complained of itching, skin ailments and rashes after using the water. According to
media reports, chemicals allegedly released from factories in the nearby industrial zone have contaminated the
groundwater. The commission stated that if the reports were substantiated, the situation would constitute a
serious violation of human rights.

The commission noted that residents had been receiving contaminated water for the past two months. Some
children were reportedly advised not to attend school. Affected families have been forced to spend approximately
¥5,000 per month on drinking water, besides bearing medical expenses.

Earlier, environmental activists had approached the Western Zone Bench of the National Green Tribunal (NGT) in
Pune over the issue. The tribunal had sought an action-taken report from the MPCB and the district
administration. With both the NHRC and the NGT examining the matter, pressure on the administration has
intensified.

The issue of contaminated borewell water in Dattanagar came to light on Sept 30. Subsequent reports indicated
the presence of chromium in the groundwater, raising concerns about the long-term health of residents.
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After ABVP Objects to 'Democracy Absent' Placard in Fancy Dress Competition, NHRC Issues Notices to School, MP
Govt
The Wire Staff 13 hours ago

The placard held by the student during the fancy-dress competition had listed 10 issues including unemployment,
hatred, corruption, terrorism, inflation, poverty, vote theft, paper leaks and scams as “present”, while democracy
was marked “absent”.

Listen to this article:

New Delhi: The National Human Rights Commission (NHRC) has sent notices to Madhya Pradesh government
officials and the management of a missionary school in the state’s Guna district over objections raised by the Akhil
Bharatiya Vidyarthi Parishad (ABVP) - the student wing of the Rashtriya Swayamsevak Sangh (RSS) - over a fancy
dress performance by a Class I student at the missionary school, reported New Indian Express.

Earlier, the ABVP had demanded a public apology over the fancy-dress competition in which the Class I student
appeared with a cloth tied over her mouth and a placard reading, “Unemployment and Corruption: Present,
Democracy: Absent.” The placard had listed 10 issues including unemployment, hatred, corruption, terrorism,
inflation, poverty, vote theft, paper leaks and scams as “present”, while democracy was marked “absent”. The
presentation used a roll call to comment on governance and public issues. The performance was titled Sarkar ki
Pathshala (Government’s Schoolhouse).

ABVP workers had also submitted a memorandum after visiting the Christ Senior Secondary School in Guna and
set a 72-hour deadline for an apology. The New Indian Express report cited ABVP worker Divyansh Bakshi who
alleged that children had been deliberately used to play politics and described the performance as reflecting an
“urban naxal” mindset. Bakshi also demanded an apology from the girl's parents.

After the controversy erupted, a bench headed by NHRC member Priyank Kanoongo took cognisance of the
matter, under Section 12 of the Protection of Human Rights Act, 1993 and notices were issued by the NHRC to the
Bharatiya Janata Party (BJP)-ruled Madhya Pradesh government'’s principal secretary (school education), the Guna
district collector, the Guna district education officer and the school’s missionary management, reported New
Indian Express.

The school’s principal Babu John has said that the incident was being taken seriously, the class teacher has been
issued a notice and a written explanation went to the district education officer. However, the newspaper cited
district education officer Samar Singh Rathore as saying that no such explanation had reached his office. Rathore
said a committee would be formed and action would be taken based on its findings.
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NHRC, India announces the 10 winners of its online Human Rights Quiz-2026 organised ahead of its 33rd
Foundation Day in collaboration with MyGov
By iednewsdesk October 19, 2026

The National Human Rights Commission has announced the 10 winners of its online 'Human Rights Quiz-2026:
Celebrating Life, Liberty, Equality and Dignity'. It was organised in collaboration with MyGov from 1st September
to 10th October 2026 in the run-up to its 33rd Foundation Day. The quiz sought to engage everyone in learning
about human rights, the Protection of Human Rights Act (PHRA), 1993 and the functions, powers and duties of the
NHRC in promoting and protecting human rights across the country.

The 1st prize of Rs.15,000/- has been won by Ms. Aarti Mahajan. The 2nd prize of Rs.10,000/- has been won by Ms.
Ritika and the 3rd prize of Rs.5,000/- has gone to Ms. Tooba Benazeer. The seven consolation prizes of Rs.2,000/-
each have gone to Shri Aditya Gupta, Shri Tarun, Shri Rani Mandal, Shri Basant Kumar Mahato, Shri Likhth Kumar
A and Ms. Deepika Madasu.

The quiz saw participation from all States and Union Territories (UTs) of the country. It attracted 1,67,127 views
with 26,459 submissions. Out of them, most submissions were in the age group of 18-24. Uttar Pradesh,
Maharashtra and Tamil Nadu topped the state-wise participation. 5,753 participants secured 15 out of 15 score, of
which the 10 winners were decided by a draw of lots by the MyGov team as per the terms and conditions of the
quiz. Participants were required to answer a maximum of 15 questions within 300 seconds.
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BJP MLA Umakant Sharma from Sironj, Madhya Pradesh urged Sanatani families withdraw children from Christian
convent schools and Muslim madrasas.

TET AFaTSRR RN & 9a fORich S = 399 &1 9= 91T o &1

ToTaT fAemes SHTeRd LHf = theage WR &l erdia
fafaem et &t RISt faremee die & rerar faemdes SaTehid Ml A thage TR Uie &l g1 39 I6i- F-1d- URART & s<ai i Ugrs
&l e 3rdie f

faremaes 3 gt o TaTat uRaR sro= st vt fohfRage hivde TRURT a1t Whell @ dhlct 82T | 3781+ e Hexd! & UeH aret a=al
! oft gt § Ferer &l a1d Fgt| Mt A 7a+T rdiet & vl foh THT SheT THIST & 8 & ghT| Teifch, 36 fohwil WY ehi=de Whdd AT
HEIH T A gl fora|

ey Y gie & =i ot 37 IR @ g™ &l 91d el TS 21 Afch sudh i fohelY Ay "o a1 =i &Y feprad a1 Seeiva 8!
forar mar 81

RIS & 11 He=dl ol &g o & srded
faemaes i ordiet & ffa RIS & 11 Aexal & St THGRT ot T o1 &1 3 AGd] & dTeteh! A U &g e o iy wpdt fren
T <pl arree Ru g1 endet & faenfefat i 4w &»H g1 ot IR s s 6l aoig odman T 2l

TG et dhe fARIST 7 50 Taiyr & fSier fAer dhg ot ot Ao 21 398 ot 11 Aexal ot Topohe Aidet 3.0 3R JeIes Uide WR &5 gof
Y I I1d gl Ts | I H HeifSd Al & A 3R 37! JgTseT g™ T i g ¢ 1 I8 T QetfUic TR bl ga o folg
SEAAT Bict g1

gTcifch, 3G QY ST &l Adeid I8 el & 1oh G TR Sfiuaiies €9 & &g g1 gob a1 I-1eh! sifaw (AT faumfa Repfe & e gt
fORies It = Tterer Hifear or aren fhar o

R AT SR SRINT & Tawd fdes S 3 wexal & a1 vt u Gieret Hifgar w aren frar &1 321 52 ot @R g
g gl feh Ieh 15 fotet fafeen # feet Uep Aret & SR 11 HEZE! ol &G e &l RS gs o

LA = g foman a6 fafden & g wexdl # ffg o= ot ug 3@ &1 3 dTfa, foiel umeae = whefl {181 &t e SIRechdT
ST T


https://thesootr.com/state/madhya-pradesh/mp-bjp-mla-umakant-sharma-convent-madrasa-appeal/amp_articleshow/135054893.html
https://thesootr.com/state/madhya-pradesh/mp-bjp-mla-umakant-sharma-convent-madrasa-appeal/amp_articleshow/135054893.html

3514 ag Y gt 1S et 1 SHfAPR g AT RTE T YTl ST 7| 360 916 Sedl o AT Whell B qIieel gi+ ol grar fohar
TIT| BTN A $9 RATS oh [o1Q ST dhetdex 37 frer [T ot 9arg 311 S614 et o 5u% a3l i 3k SfIFR fFet ofk TR
49 gatdl vt

fOden ST = 1o UiRe A Hexdl A feg a<al & Ue- o1 grar foha g1 gietifch, 351 Q8 a<dl &l et AT gl JaTs |

37! Uiee # I8 STHepRT +ft 181 & o fohaa sreal o1 geRk Tpetl H qrf@et garm| 3¢t axg 9t 11 #ezal &t aaa RS a1 srer-arer
fareror off 78 ez mar 81

ot R fawmfia o=t | fdenfefat < Twean s g1 & Seeid g1 $H% JMYUR R AGIHT AdTelh! 4 TR &g e & 31ded AU gl
2AfIg I & QT 3R faumiia =1 i SRR ol STeTT- 37T THEHT S g

HGXH] ohl &G Gof el chl UTehdT B
SR & T, Teifdd AezE! & TaTereh! 4 Wl TRITH g e o AT QT &1 39 q1g SIS 18T oy 3 et fAem dhg ot
AT 39 deifrd dwmHl 6 fRAfT sifFaresT uida R 3iude & ot Tl T 8l

faver fareamT & forg TR el STHERT TSJehe™ Uice 37 JET8ST Uicel UR Gof cheT STed! aidT &1 399 fdenfefat ok terfores dwrmi @
s Rl ot craf®d 7@ | Aag e 81 gretifeh, 37 11 AeE! &l gidel WR &g gof & o ufehar &) g8 & a1 e, 39eh! Yfe Iucrey
SFRT € 751 gidl

o &t erdier ok Hevdl & 31de 3Tl AH
9 IR HeAThH | G J1d G 3778 8| Ugel! ToTaT faemdeh SHTehid el dhl higd UIRe 81 39 S-a1- T-Td-! URARI & S<al &l Bl
hell 3R Aexd! @ gem & ardiet &l g1

GERT ATHT RIS & 11 HSH] ohl §ig i & TGl ol g [A9Tia o=t | 31 3rmdeH] 6t gorg faenfelal 6t ow e adrs 718 81
gTciifeh, SUcTse] SThRY H BT ahig UHT0T 81 & b fAemaes &Y ardier & sror Aeal 3 smaeq fRul

foheraTer @eft 11 we=w &t sifaw nemafes RS T gl ardht &1 w1 & SR & 31 & AR, fha s=at 1 gER Whel § qIien
T, 3! TR W T STt aTehl g1



Yugwarta, Online News, 20/10/2026

et
NATIONAL HUMAN
RIGHTS COMMISSION

QUIZ-WINNER.html

AR feasi-2026' & 10 fasidarart 6 givor
gardi 19-0ct-2026

75 fReett, 19 erageR (R.9.) | T AFaTfdeR T (TITgsiRE) 7 oo 333 wiuHT fiaw & ugat Argshaidt & TgaiT & smaifaa
'AHaYeR fFast-2026' & 10 fastarsi &6 givom 6 g1

SN & SER SHFeTe 'AFaeR fF-2026: S, TdadT, FHAMGT 3R TRAT S I HT 33T AFANIGR], HAHATEHRR
Trerur arfafagm, 1993 (dugerr) sifafaw ok TAuasiR} & ol & IR & STFReehdT e T AT| I8 faast erav 339 wimu=r feag &
3UAET | Yo RAdeR & 10 3TagaR doh ATSSIISIdT o TganT & STTifSd fohar &

39 faast # 321 & |t 53t R dhganfad s & @ = fewa foram) 399 26,459 @NTH et 3R & 3rde Ut gU &1 399 & $1GTeR
gfafeat 18-24 oy aif & off | I5gaR 9rfieRt # IR Uqer, AgRTY 3R dffeTg ¥ed 3 3@

IR AT UYH fastdr 6| §6 37 & ®U H 15 g9k 39 fAT 7T 10 &SR FUY ol gERT GRERR Rfdent ot fAel g R uiw gk
T T FIERT QREHR T S-SR ot AT 7T g1 $6h STATaT G1-31 9TR FU o I Ficd=T JRERR TG T, T&UT, -1 Heed, I8d
FAR Tgal, foray AR ¢ &R it Ay &t T 11 §1 39 srerar 5,753 wfafat 4 15 § & 15 sick gifdet fhyl

st & fam ud 2t & orgaR 38 @ 10 fAsiarei &1 ag= 'wrgshiend) & grr dtest (1) & iy fovar war) ufqsnfiat & 300 dde
& AR 3rferas 15 el & Star 3 1

g THTR / srgT fgad


https://www.yugwarta.com/Encyc/2026/10/19/HUMAN-RIGHTS-QUIZ-WINNER.html
https://www.yugwarta.com/Encyc/2026/10/19/HUMAN-RIGHTS-QUIZ-WINNER.html

Dainik Bhaskar, Online News, 20/10/2026

et
NATIONAL HUMAN
RIGHTS COMMISSION

Source: https://www.bhaskarhindi.com/other/upa-sarkar-mein-base-
avaidh-bangladeshi-aur-rohingya-ab-takhtapalat-ki-rach-rahe-sazish-
priyank-kanungo-1379153

U TRepR F T8 31y Fiarasft 3iR Afgwan o1 aedTdele 6t g I aforer firies s
20 Oct 2026 5:39 AM

TERT TSR RN (TIYTSIRET) & Gaw e S = aieneeft gaafsat sk Afgwrsii o diee gen g1 s & g1 36+
Tk Sifedl UiRe @hed gu gUIT TRehR 3R i ieft o 7R oRig avme &

T faeett, 19 SRR (IATSTTATH) | AR AFINIRR IRINT (TTTISNREY) & TG {Rich St = aiverrasft gaafsa ofk ifgrarst «t
AR Tk I I a1 81 3 wep At uive o g gty arer ok @i et o efik ety arvmg &

iR A = Tteret HifEar Wewhd ‘v wR uike fha, "difeat 78 agd &1 3 o 3 Anfge | der wr S ieh & AT are
SHM H TRBR | 21 IR 98 e Aet 7 313y Fiveraeit guafdy ok Afgramsi & aiex 18 3R TUR HrE I9a1g, Ih! aiadi sams|
319 goafsat 6 gEdt A fgar eneas 327 # AEATIC AT ATEe 8, Hifch HIRS hY G UHG § | THIATSIR GHafSal ot ugar- &1
a1 8, gafoy 2eifRal oY 3T dehelith &1 AR agd yHToT &, S GHa o a1 St g S

foreich STt = T, "aiTeesft gHAfdT & o & TnfHe gadfse dun At ot safa gem aredn 8, Fifes & 3k ot # @ g
&1 ITehT dlex JTSSY, N R ANTRERAT o SHATST FIfAAT ieft & A dTelt AFel TSdTseR! RIS & HeR ifar mieft = s=amg & &
g 55 Tt Y 39 & I UaT Y 3@ &1 3 WR SMETST T et gl &1 81"

3614 g, "SI T RS &l hgldd dhed &, I IRATSLT & Y gEUTSHT oht YR H ANTRe ST 3@T| GHASTT & @gh Ia1 38 & fh

3 idwe # f&a1 ok Tehd &, Afeh T8 fohy dt Iert Tga AT & ST 38 & fob died Aidl Tifehed™ ot g2+ #Hd 8, STl Tetd 81 3ide
et i H ITd HTE §U & | gehs-gehs 11T WA H Y 8T o1 g1 ag =711 7 a1 =1gd €1 & adTdelc ehieh SiTellalial eht WRd

& ATReRT & ATABRT & HUR IAHHUT HaT aTed &, St &7 et g & "


https://www.bhaskarhindi.com/other/upa-sarkar-mein-base-avaidh-bangladeshi-aur-rohingya-ab-takhtapalat-ki-rach-rahe-sazish-priyank-kanungo-1379153
https://www.bhaskarhindi.com/other/upa-sarkar-mein-base-avaidh-bangladeshi-aur-rohingya-ab-takhtapalat-ki-rach-rahe-sazish-priyank-kanungo-1379153
https://www.bhaskarhindi.com/other/upa-sarkar-mein-base-avaidh-bangladeshi-aur-rohingya-ab-takhtapalat-ki-rach-rahe-sazish-priyank-kanungo-1379153

